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12.22 hrs.

PAPERS LAID ON THE TABLE

Border security Force (Amend
ment Rules And Notifi

cations Under All India 
Services Act

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS M1RDHA) : 1 beg to 
lay on the Table :—

(1) (i) A copy of the Border Security
Force (Amendment) Rules,
1970, published in Notifica
tion No. S. O. 1362 in Gazette
of India dated the 8th April,
1970 along with its Hindi 
version published in Gazette 
of India dated the 3rd October,
1970, under sub-section (3) of 
section 141 of the Border 
Security Force Act, 1968. 
f Placed in Library. See. 
N. LT-351/71].

(ii) A statement (Hindi and
English versions) showing 
reasons for delay in laying
the above Notification.
I Placed in Library. See.
No. LT-352/711

(2) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (2) of 
Section 3 of the All India Services 
Act, 1951 : —

(i) The Indian Police Service
(Fixation of Cadre Strength) 
Fourth Amendment Regula
tions, 1971, published in
Notification No. G. S R. 747 
in Gazette of India dated the 
22nd May, *971.

(ii) The Third Amendment of
1971 to the Indian Police 
Service (Pay) Rules, 1954 
published in Notification No. 
G. S. R. 748 in Gazette of 
India dated the 22nd May,
1971. placed in Library. Sec. 
No. LT-353/71],

Rubber (Amendment) Rules, Coffee 
(Amendment), Rules Notifications

Under essential Commodities
Act, Certified accounts Of 

Cardamom Board, Erna- 
kulam And Annual 
Report of Coffee board,

1969*70

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : 1 beg to lay on the 
Table :—

(1) A copy of the Rubber (Amend* 
ment) Rules, 1971 (Hindi and 
English versions) published in 
Notification No. G. S. R. 430 in 
Gazette of India dated the 27th 
March, 1971, under sub-section (3) 
of section 25 of the Rubber Act, 
1947. [Placed in Library. See. 
No. LT-354/71J.

(2) A copy of the Coffee (Amendment) 
Rules, 1971, (Hindi and English 
versions) published in Notification 
No. GSR 623 in Gazette of India 
dated the 1st May, 1971, under 
sub*$ectton (3),of scctton 48 of the 
Coffee Act, 1942. | Placed in 
Library. See, No. LT-355/71]

(3) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (6) of 
section 3 of the Essential Commo
dities Act, 1955 :—

(i) The Textiles (Production by 
Knitting, Embroidery, Lace 
Making and Printing Machines) 
Control Amendment Order,
1971, published in Notifica
tion No. S. O. 784 in Gazette 
of India dated the 20ih 
February, 1971.

(ii) The Textile Machinery (Pro
duction and Distribution) 
Control Amendment Order.
1971, published in Notifica
tion No. S. O. 785 in Gazette 
of India dated the 20th 
February, 1971. {Placed in 
Library* See. No* LT-356/7J]
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(4) A copy of the Certified Accounts 
(Hindi and English versions) of the 
Cardamom Board, Ernakulam for 
the year 1969-70 and the Audit 
Report thereon, under sub-section
(4) of section 19 of the Cardamom 
Act, 1965. \Placed in Library. 
See. No. LT-357/71)

(5) A copy of the Annua! Report of 
the Coffee Board for the year
1969-70. [Placed in Library. See. 

No. LT-358/71]

MESSAGE FROM RAJY A SABHA

SECRETARY : Sir. 1 have to report the 
following message received from the Sec
retary of Rajya Sabha :—

“In accordance with the provisions 
of rule 127 of the Rules of Pro
cedure and Conduct of Business 
in the Rajya Sabha, I am directed 
to inform the Lok Sabha that the 
Rajya Sabha, at its silting held on 
the 7th June, 1971, agreed without 
any amendment to the General 
Insurance (Emergency Provisions) 
Bill, 1971, which was passed by 
the Lok Sabha at its sitting held on 
the 2nd June, 1971/’

12.23 hrs.

GENFRAL BUDGET. 1971-72—GENE
RAL DISCUSSION—Contd.

MR. SPEAKER : The House will now 
take up general discussion of the general 
budget. We have still 5 hours and 15 
minutes. When would the Minster like 
to reply ?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAV AN) : I 
would like to reply some time 
tomorrow, cither 3 O’Clock or 
4 O’Clock. 4 O’Clock would suit me 
very well I will take 30 minutes to 1 hour.

MR. SPEAKER : Shri Sliivpujaa Shastri 
will continue his ftpeecb.
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